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LOK SABHA DEBATES

LOK SABHA

Monday, April 30, 2012/Vaisakha 10, 1934 (Saka)
The Lok Sabha met at Eleven of the Clock

[Mabam SpeAkeR in the Chair]

[English]

MADAM SPEAKER: Question Hour; Q. 341.

...(Interruptions)
11.0"% hrs.

At this stage, Shri K. Chandrasekhar Rao and
Shrimati M. Vijaya Shanthi came and stood
on the floor near the Table.

MADAM SPEAKER: Please go back to your seats.
...(Interruptions)
11.0% hrs.

At this stage Dr. Sanjay Jaiswal, Shrimati Ashwamedh
Devi, Shri Kaushalendra Kumar and some
other hon. Members came and stood on
the floor near the Table.

...(Interruptions)
MADAM SPEAKER: Nothing will go in record.
...(Interruptions)*

MADAM SPEAKER: Q. 341, Shrimati Tabassum
Hasan - not present.

...(Interruptions)
11.0% hrs.
ORAL ANSWERS TO QUESTIONS
[Translation]
Revival of Closed Textile Mills

1*341. SHRIMATI TABASSUM HASAN: Will the
Minister of TEXTILES be pleased to state:
*Not recorded
1 Since Shrimati Tabassum Hasan was not present, Hon'ble Speaker
allowed Dr. Girija Vyas to ask the Supplementary Question.

(@) the number of textile mills closed and workers
rendered unemployed during the last three years, State-
wise;

(b) the reasons for closure of such mills;

(c) whether the Government has provided financial
and other assistance for revival of the closed textile mills
during the said period;

(d) if so, the details thereof alongwith the funds
allocated for the purpose; and

(e) the steps taken by the Government to provide
employment/financial assistance to the workers during the
said period?

[English]

THE MINISTER OF COMMERCE AND INDUSTRY
AND MINISTER OF TEXTILES (SHRI ANAND SHARMA):
(a) to (e) A Statement is laid on the Table of the House.

Statement

(a) and (b) 150 cotton/man made fibre textile mills
(Non-SSI) having 50151 workers were closed during the
2008-09, 2009-10, 2010-11 and 2011-12 (upto February
2012). The details are as under:—

2008-09 2009-10 2010-11 2011-12 Total
(upto Feb
2012)

No. of
mills
closed 27 11 82 30 150

No. of
Workers
on roll
of
closed

mills 5370 3322 29900 11559 50151

The State-wise details of closed cotton/man-made
fibre textile mills during the last three years are as on
29.2.2012 are given in the enclosed Annexure. The main
causes have been cited as financial and labour problems.
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(c) and (d) No, Madam. Government has no schemes
of financial assistance for revival of closed textiles mills.

(e) Government of India under Textile Workers
Rehabilitation Fund Scheme (TWRFS) provides interim

APRIL 30, 2012

to Questions 4

relief to the textile workers rendered unemployed as a
consequence of permanent closure of any particular portion
or entire textile unit in the private sector. Assistance under
the Scheme is payable to eligible workers for the purpose
of enabling them to settle in another employment.

Annexure

State wise details of closed cotton/man-made fibre textile mills during the last three
years as on 29.02.2012

SIl. No.  State 2008-09 2009-10 2010-11 2011-12 Total
(Apr-Feb)

1. Andhra Pradesh 0 2 1 1 4
2. Bihar 0 0 2 0 2
3. Dadra and Nagar Haveli 0 0 1 0 1
4. Daman and Diu 0 0 1 0 1
5. Gujarat 4 0 11 0 15
6. Haryana 8 2 4 0 14
7. Himachal Pradesh 0 0 1 0 1
8. Karnataka 1 0 4 2 7
9. Kerala 2 0 2 0 4
10. Madhya Pradesh 0 0 6 0 6
11. Maharashtra 0 2 2 18 22
12.  Odisha 0 0 1 0 1
13. Punjab 0 0 7 0 7
14. Rajasthan 1 2 1 0 4
15. Tamil Nadu 11 1 27 7 46
16. Uttar Pradesh 0 1 10 1 12
17. West Bengal 0 1 1 1 3

Total 27 11 82 30 150

MADAM SPEAKER: Dr. Girija Vyas to ask
supplementary.

[Translation]

DR. GIRIJA VYAS: Madam Speaker, through you, |
would like to remind the Hon. , Minister that during the last
three years four mills have been closed in Rajasthan, out
of them one each is located in Udaipur and Beawar, very

famous cotton mills were there. ...(Interruptions) In fact,
UPA Government had taken a decision to revive them.
...(Interruptions) However, that order was withdrawn after
one year. ...(Interruptions) Madam, through you, | would
like to call the attention of the hon. Minister towards this
matter. ...(Interruptions)

MADAM SPEAKER: Kindly raise it during Zero Hour.

...(Interruptions)
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MADAM SPEAKER: Yes, | have received your notice,
kindly raise it during Zero Hour.

...(Interruptions)

MADAM SPEAKER: Kindly raise this issue during
Zero Hour.

...(Interruptions)

DR. SANJAY JAISWAL: Madam, we are boycotting
the proceedings of the House.

11.03 hrs.

Dr. Sanjay Jaiswal, Shrimati Ashwamedh Devi,
Shri Kaushalendra Kumar and some other
hon. Members then left the House.

...(Interruptions)

[Translation]

MADAM SPEAKER: Sharad Yadav ji, have you given
notice? Kindly raise it during Zero Hour, at first number.

[English]
Please go back to your seats.
...(Interruptions)

[Translation]

DR. GIRIJA VYAS: Madam Speaker, through you, |
would like to call the attention of the hon. Minister that 4
cotton mills have been closed in Rajasthan during last
three years. They included very important mills of Udaipur
and Beawar. About Udaipur a decision was taken to revive
them and orders to that effect had been passed. Suddenly
a uturn was taken in respect of the orders, nobody knows
as to when the orders were cancelled. Land was disposed
of and more than half of the land was disposed of on
through away prices. Some people belonging to a particular
party resorted to provoke the people and somehow incited
them to agree to ask for voluntary retirement. The situation
that exists today is that 90 per cent of people are on the
brink of starvation. Many of them have already died while
their widows are not able to get one squire meal. Madam
Speaker, through you, | would like to ask the hon. Minister
as to what action has been taken with regard to the decision
about these cotton mills that was taken by the previous
Government particularly about the revival of the Udaipur
cotton mills?

VAISAKHA 10, 1934 (Saka)

to Questions 6

Even today Land is there, the mill is there whether
any decision has been taken to start that mill again?

The second question | would like to ask is what plan
Government have towards the people who are suffering
as a result of closure of mills.

SHRI ANAND SHARMA: Madam, keeping in view
the question asked by the hon. Member, | would only say
that Udaipur textile mill is under National Textile
Corporation and it is under consideration as to how it
should be revived. WE are considering this seriously. In
the entire country textile sector is passing through a critical
phase. As | said in the answer to the question some 150
mills have closed in the country during the last three
years. ...(Interruptions) Government has formulated a plan
to restructure this entire sector. ...(Interruptions) The mills
which come under NTC their number is 119 and 78 of
them were closed. We have worked out a policy to revive
them. 40 of these mills have stand revived in the first
phase. In the next phase i.e. in the second phase 18 of
these mills will be revived. In this way 58 mills are being
revived. ...(Interruptions) Hon. Member, Girija Vyas has
asked about Udaipur, this matter is receiving attention. We
will talk to the hon. Member, and will send a team, | mean
all possible efforts will be made in this regard.
...(Interruptions)

SHRI MAHENDRA SINGH P. CHAUHAN: Madam,
we all know that cotton is used in textile mills as raw
material in the country, However as the cotton is not fetching
suitable price, the condition of the cotton growers is pitiable.
...(Interruptions) Cotton is not being purchased at the support
price of Rs. 900/- per 20 kg declared by the Cotton
Corporation of India. ...(Interruptions) the farmer stands
puzzled due to rising prices of seed, power, water and
fertilizers. In my home state Gujarat farmers have taken to
agitation. Supporting them cost me arrest by police.
...(Interruptions)

Madam, through you | would like to ask the hon.
Minister whether cotton will be purchased by Cotton
Corporation of India at the rate of Rs. 900/- per 20 kg?
...(Interruptions)

SHRI ANAND SHARMA: Madam, whatever Shri
Chauhanji has claimed is true. Particularly Saurashtra,
Guijarat is facing this problem. ...(Interruptions) Cotton comes
to the mandis, Madam although this question does not
relate to cotton, even then, in view of the problem, realising
its seriousness, | would like to tell him. The Government of
India with a view to ensure a stable market where interests
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of farmers remain secured, has asked Cotton Corporation
of India to enter commercial operations, though its field of
operation is limited to M.S.P operations. ...(Interruptions)
Cotton Corporation is there to intervene in any mandi
where it is required and it is making purchases. | would
like to tell the hon. Member that Cotton Corporation or for
that matter any of the PSU cannot make any impact in
price determining process in any Auction. They can, of
course, purchase at the rate that revailed in the mandi.
...(Interruptions) As far as your question pertaining to MSP
is concerned, MSP is guided by Agriculture Ministry. Support
price is determined after considering that in detail.
...(Interruptions)

Madam, through you | would like to inform the hon.
Member that we have proposed to the Agriculture Minister
to give a second thought to minimum support price which
should be raised. That proposal is receiving Government
attention. ...(Interruptions)

SHRI DARA SINGH CHAUHAN: Madam through you,
| would like to know from the Hon. Minister since it relates
to mill labourers who are passing through a critical time
in the entire country today. ...(Interruptions) As per reference
made by you in UP 12 mills stand closed for the last three
years. District Mau is weaver dominated area where.
...(Interruptions) Pradha Cotton Mill and Swadeshi Cotton
Mill, which was established during Pandit Jawahar Lal
Nehru's time, are lying closed for quite some time.
...(Interruptions) All of the labourers are migrating from
there and they have neither been paid any compensation
nor offered to opt for VRS. You have a TWRFS Scheme
under which the workers rendered unemployed as a result
of closure of any Cotton Mill in the private sector can be
rehabilitated by absorbing them somewhere. In this context
| would like to ask the Hon. Minister that the Swadeshi
Cotton Mill and Pradha Cotton Mill which are located in
Mau. ...(Interruptions) and are closed and with connivance
of officials the entire machinery and material of the mill is
being sold in an arbitrary manner. ...(Interruptions) workers
have been shown the doors. As a result thereof they are
facing crisis of livelihood. Whether hon. Minister would see
to it that the mill is started again or alternately will ensure
the payment of arears to the workers which is due for
many years ...(Interruptions) | would like to know.

APRIL 30, 2012

to Questions 8

SHRI ANAND SHARMA: Madam Speaker, the
question raised by the hon. Member is under keen
consideration of the Government. In UP, National Textile
Corporation UP Limited was set up in 1974. It consists of
11 mills of these 5 were nationalised first. As a matter of
fact, these are 11 mills in all which includes Swadeshi
Cotton Mill, Kanpur as well. Government plans to revive 3
mills in UP. | can furnish detailed information about this.
As far as the issue relating to Swadeshi Cotton Mill, Mau.
...(Interruptions) | am coming to that. As of now that is
under dispute. Legal dispute is going on that. If that dispute
is settled, Government will consider it seriously. It is under
our consideration. ...(Interruptions)

SHRI DARA SINGH CHAUHAN: Since it concerns
workers, Government should take initiative in the matter.
...(Interruptions)

SHRI ANAND SHARMA: You are correct. As far as
workers are concerned, when a Mill get closed, that
becomes a matter of concern. | have told in the answer to
the question as to how many mills have closed and the
number of workers who lost their job as a result thereof.
There is a Textile Workers Rehabilitation Scheme to take
care of it, | would like to inform the House that | have
reviewed this scheme. This scheme is not effective. As
long as BIFR does declare it closed, workers are not given
money. We are going to amend this immediately. | have
full knowledge of it, it is really a serious matter.
...(Interruptions)

MADAM SPEAKER: What make you stand, please
take your seat.

...(Interruptions)
[English]

MADAM SPEAKER: Nothing will go on record except
what Shri Tufani Saroj says.

...(Interruptions)*
[Translation]

SHRI TUFANI SAROJ: Madam Speaker, Government
has set up several textile mills to make the country self

* Not recorded.
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relevant. However, gradually mis-management led to the
closure of these mills. Today Government claims that it has
no funds to revive these mills. If these closed mills, 11 are
in UP. | would like to draw attention particularly about East
UP. If we forget Marwadi Mill then East UP is left with Zero
Industry. As the hon. Minister has mentioned | had
personally handed over a letter in writing to the hon.
Minister. | was assured also to the effect that Mau Mill will
be re-opened soon. Just now in answer to the questions
by an hon. Member, hon. Minister has told that it was
matter of court. There is no difficulty in particular. It seems
that Government is not keen on reviving that Mill in Mau
which is closed. If Government start taking interest in the
matter then the matter of court is not a big hurdle that can
be settled and the mill at Mau can be re-opened. | would
like to know from the hon. Minister as to which programme
he has in mind to re-open the Mau Mill.

SHRI ANAND SHARMA: Madam, | have already told
this matter is sub-judice. Let the court pass its verdict,
Government will consider it and see whether it can be
revived? As a matter of fact a lot of private mills also have
been closed and a number of mills under NTC have been
closed. 78 of NTC mills are closed. 40 of the NTC closed
mills have been revived or modernised in the first phase.
We have brought new technology. 18 mills are going to be
revived in second phase. We will take it seriously. | would
like to inform the hon. Member that Government is free to
take a decision in the matter which is under its jurisdiction.
Government cannot command court, so we are waiting.
...(Interruptions)

[English]
Environmental Clearance to Power Projects

1*342. SHRI SATPAL MAHARAJ:
SHRI P.K. BIJU:

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state:

(a) whether a large number of power projects are
awaiting environment and forest clearances;

(b) if so, the details thereof alongwith the details of
the power projects cleared and those rejected during the
last three years, State-wise and project-wise;

VAISAKHA 10, 1934 (Saka)

to Questions 10

(c) the reasons for the pendency along with the
period since when they are pending, project-wise; and

(d) the time by which the pending projects are likely
to be cleared?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRIMATI JAYANTHI
NATARAJAN): (a) to (d) A Statement is laid on the Table
of the House.

Statement

(a) and (b) A total of 41 power projects for
environmental clearance and 48 power projects requiring
diversion of forest land are pending in the Ministry. The
details are given in the enclosed Annexure-I.

A total of 165 power projects were granted
environmental clearance and 143 power projects were
granted forest clearance during the last three years. The
details are given in the enclosed Annexure-Il. A total of 2
power projects were rejected for environmental clearances
and 3 power projects were rejected for forest clearance
during the last three years. The status is given in the
enclosed Annexure-lll.

(c) The main reasons for pendency are delay in
submission of Environmental Impact Assessment (EIA)
report and Environment Management Plan (EMP) including
public hearing report, deficiency in the EIA/EMP reports
inadequate data, non-submission of complete information
by the project proponents.

(d) The Ministry has taken various steps to facilitate
timely decision on the projects by constituting sector specific
Expert Appraisal Committees (EACs) including EAC for
appraisal of thermal, hydro and nuclear power projects,
regular meeting of the EACs, preparation of sector specific
technical guidance manuals which are posted on the
Ministry's website to prepare EIA reports addressing all
the related issues. The EIA Notification, 2006 prescribes a
time limit of 105 days from the day of receipt of complete
information for according environmental clearance. As and
when complete information is submitted by the project
proponent, the proposal is considered for environmental

clearance.
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Annexure-I
Thermal Power Projects Pending for Environmental Clearance as on 31.03.2012
SI. No. Project Status/Remarks
1 2 8

Gujarat

1. 2X660 MW Coal based Thermal Power Plant at village Kaj/Nanavada in Kodinar Appraisal completed
Taluka District: Junagadh, Gujarat Company: M/s Shapoorji Pallonji Energy Environmental
(Gujarat) Pvt. Ltd. Clearance (EC)

recommended.

2. 2x660 MW Thermal Power Plant near Lunsapur/Lothapur Village District: Amrel Expert Appraisal
(Gujarat) Company: M/s Patel Energy Ltd. Committee (EAC) has

considered the
proposal. Additional
information sought
from Project
Proponent is awaited.

3. 1300 MW Gas based power project to be setup at Vaghel village, Taluka Sami Appraisal completed

District: Patan, Gujarat Company: M/s DMICDC Vaghel Power Company Ltd. Environmental
Clearance (EC)
recommended.

4. 6x660 MW (3960 MW) Super-Critical Technology Imported Coal Based TPP of at village Expert Appraisal
Bhatvadia, in Kalyanpur Taluk, District: Jamnagar, Gujarat Company: M/s Universal Committee (EAC) has
Crescent Power Pvt. Ltd. considered the

proposal. Additional
information sought
from Project
Proponent is awaited.

5. Proposed 15 MW Coal based Co-generation Captive Power Plant at villages Sarigam Appraisal completed
& Angam, Taluka Umbergam District: Valsad, Gujarat Company: M/s NR Environmental
Agarwal Industries Ltd. Clearance (EC)

recommended.

Jharkhand

6. Expansion of existing Boiler Plant of by installation of 9th Boiler of capacity 300 TPH Appraisal completed
and 36 MW Back Pressure Steam Turbine within existing Bokara Steel Plant Environmental
located at District: Bokaro Jharkhand Company: M/s Bokaro Power Supply Co. (P) Ltd. Clearance (EC)

recommended.

7. 1x66 MW Thermal Power Plant near Kuchidih, P.S. Chowka District: EC recommended.

Additional information
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8. 2x660 MW Cpoal based Pench TPP at Village Dhanora, District Chhindwara,
Madhya Pradesh Company: M/s Adani Pench Power Limited

Madhya Pradesh

9. 3X660 MW Thermal Power plant at Village Bujbuja in Barhi Tehsil District:
Katni, Madhya Pradesh Company: M/s Welspun Energy Madhya Pradesh Ltd.

10. Expansion by addition of 1x500 MW Vindyachal Power Project village District:
Singrauli, Madhya Pradesh Company: M/s NTPC Ltd.

11. 2x660 MW Coal Based Super Critical TPP at Village Chhatai, in Kotma Taluk,
District: Armupur, Madhya Pradesh Company: M/s Welspun Energy Anuppur Pvt. Ltd.

Maharashtra

12. 2x300 MW and 1x660 MW Coal Based TPP at village Ghanmukh (Bijora), in
Tehsil- Mahagaon, District: Yavatmal, Maharashtara Company: M/s Jinbhuvish
Power Generations Pvt. Ltd.

13. 30 MW Biogas Co-generation project at Pravaragar, Teduka Rahata,
District Ahmedanagar, Maharashtra. Company: M/s Pravara Renewable Energy Ltd.

14. 2100 MW Gas based combined cycle power plant at village Kondgaon, Taluka Roha
District: Raigad, Maharashtra Company: M/s Urban Energy Generation Pvt. Ltd.

Orissa

15. 3200 MW (4x800 MW) Darlipali Integrated Power Project at village Darlipali
District: Sundergarh, Orissa Company: M/s NTPC Ltd.

awaited for processing
file.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

EC recommended.

Addl. Information to be
submitted by Project
Proponent is awaited.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended

Appraisal completed
Environmental
Clearance (EC)
recommended.
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Rajasthan

16. 1x250 MW Barsingsar Thermal Power Station extension at Barsingsar
District: Bikaner, Rajasthan Company: M/s Neyveli Lignite Corporation Ltd.

17. 2x660 MW Coal based TPP, St-ll at Chhabra State: Rajasthan
District: Baran Company: M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.

18. 2x660 MW Coal based TPP, St-V at Suratgarh State: Rajasthan
District: Sriganaganagar Company: M/s Rajasthan Rajya Vidyut Utpadan Nigam Ltd.

Tamil nadu

19. 150 MW Thermal Power Plant at village Kilvelur Taluk District: Nagapattinam,
Tamilnadu Company: M/s Nagapattinam Energy Pvt. Ltd.

20. Expansion of 10x 8.73 MW (94.80 MW) Gas Based Power Plant by addition
of 10x8.73 MW each & HRSG (6.0 MW) of at village Valuthur,
In Ramanathapuram Taluk, District: Ramanathapuram, Tamilnadu Company:
M/s Arkay Energy (Rameswaram) Limited.

21. 6BMW Co-generation power plant at village Thuvarasi District: Tirunelveli, Tamilnadu
Company: M/s Arjun Pulp & Paper India Pvt. Ltd.

Uttar Pradesh

22. 2x660 MW Coal Based TPP Phase-Il at Villages Bhartauli, Chaperghata,
Rasulpur Bhuranda & Kripalpur, Tehsil Bhognipur, District: Ramabai Nagar,
Uttar Pradesh Company: M/s Lanco Anpara Power Pvt. Ltd.

23. 2x660 MW TPP at village Amelia, Chaperghata, Kachhgaon & Sihari, Tehsil Bhognipur
District: Ramabai Nagar, Uttar Pradesh Company: M/s Himavat Power Pvt. Ltd.

Expert Appraisal

Committee (EAC) has
considered the
proposal. Additional
information sought
from Project
Proponent is awaited.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
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24. 50 TPHFBC Boiler & Installation of 8 MW Captive. Power Plant at Thakurdwara,
District: Moradabad, Uttar Pradesh Company: M/s Pasupati Acrylon Ltd.

25. 3x800 MW Super Critical Coal Based Thermal Power Plant of at village Bargarh,
in Mau Taluk, District: Chitrakoot, Uttar Pradesh Company: M/s Bajaj Power
Generation Pvt. Ltd.

Uttarakhand

26. 20 MW Bagasse and Cane Trash Based Co-generation Power Project at village
Igbalpur, in Roorkee Taluk, District: Haridwar, Uttarakhand Company:
M/s Lakshmi Sugar Mills Co. Ltd.

West Bengal

27. 2X660 MW TPP, Stage-ll at village Raghunathpur District: Purulia,
West Bengal Company: M/s Damodar Valley Corporation.

28. 2x660 MW Super Critical Imported Coal Based Thermal Power Plant at village
Nayachar Island, District: Purba Medinipur, West Bengal Company:
M/s Universal Crescent Power Pvt. Ltd.

recommended.

Additional information
sought from Project
Proponent awaited.

Addl. Information
sought from project
proponent.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Appraisal completed
Environmental
Clearance (EC)
recommended.

Site visit recommen-
ded. Report of site
visit under prepara-
tion.

State-wise details of Hydroelectric & Irrigation Projects Pending for Environmental Clearance

SL. No. State

Hydroelectric Project Details

1 2 3

1 Karnataka

Gundia Hydroelectric Project (400 MW) in District: Hassan & Dakshin

Kannada, Karnataka by M/s. Karnataka Power Corporation Ltd.

2 Arunachal Pradesh Dibbin HEP Project ( 600 MW) in District: West Kameng, Arunachal Pradesh
by M/s. KSK Dibbin Hydro Energy Pvt Ltd.

3 Uttarakhand Naitwari Mori HEP ( 60 MW) Project in District: Uttarkashi, Uttarakhand by
M/s Satluj Jal Vidyut Nigam Ltd.

4 Uttarakhand Devsari HEP ( 252 MW) in District: Chamoli, Uttarakhand by M/s Satluj Jal
Vidyut Nigam Ltd.

5 Himachal Pradesh

by M/s Moser Baer Projects Pvt. Ltd.

Miyar HEP ( 120 MW) Project in District: Lahul & Spiti, Himachal Pradesh
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6 Manipur Loktak Downstream HEP ( 66 MW) in District: Tamenglong, Manipur by
M/s NHPC Ltd.

7 Arunachal Pradesh Hirong HEP ( 500 MW) Project in District: West Siang Arunachal Pradesh
by M/s Jaypee Arunachal Power Ltd.

8 Maharashtra Upper Penganga (Sapli Dam) in District: Hingoli, Maharashtra by M/s.
Godavari Marathwada Irrigation Development Corporation, Government of
Maharashtra

9 Maharashtra and Andhra Pradesh  Lendi Major Irrigation (Interstate) Project in Nanded District, Maharashtra

by M/s. Lendi Project Division, Godavari Marathwada Irrigation Development
Corporation, Government of Maharashtra

10 Himachal Pradesh Dhaula-Sidh HEP Project (66 MW) District: Hamirpur in Himachal Pradesh
by M/s SJVN Ltd.

11 Madhya Pradesh Bina Complex Irrigation & Multipurpose Project (24 MW + 10 MW) District:
Sagar in Madhya Pradesh M/s Water Resources Department, Govt. of M.P.

12 Himachal Pradesh Lurhi HEP Stage-l Project (465 MW) District: Kinnaur in Himachal Pradesh
by M/s SJVN Ltd.

13 Karnataka Shiggaon Lift Irrigation Scheme District: Haveri in Karnataka by M/s.
Karnataka Power Corporation Ltd.

Details of Proposals Seeking Forest Clearance for Hydel Power Projects Presently Pending Approval Under
the Forest (Conservation) Act, 1980

As on: 24.04.2012

SI. No. State and Name of Proposal Remarks

1 2 8

Arunachal Pradesh

1. Diversion of 5056.50 HA of Forest Land in Favour of M/s NHPC for Construction Pending with Govt. of
of Dibang Multipurpose Project (3000 MW) on Dibang River in Lower India. SIR awaited
Dibang Valley of Lower Dibang District of Arunachal Pradesh. since 14.09.2011

2. Diversion of 313.88 HA of Forest Land for Construction of Tato-1l Hydro Electric Pending with Govt. of
Project (700 MW) on Siyom River in Westsiang District in F/O M/S Tato India. Placed before
Hydro Power (P) Ltd. FAC on 2.4.2012 and

A Sub committee of
FAC to visit project

area
3. Proposal for Diversion of 187.20 HA of Forestland Surface Forest Land =172.25 Pending with Govt. of
HA & Underground Area=14.95ha) for Construction of Tawang H.E. Project-Stage-I India. Placed before

(600 MW) on Tawang Chu River in Tawang Districts by NHPC Ltd. FAC on 2.4.2012 and
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4. Diversion of 116.62 HA, of forest land (Surface forest land=96.95 HA and
underground area=19.67 HA) for construction of Twang H.E. Project-Stage-ll
(800 MW) on Twang Chu River in Twang District by NHPC

Gujarat

5. Const. of Kadana Hydro Electric Project

Haryana

6. Setting Up of Biomas Based Power Plant on Dhana Narsan Road At Vilalge Dhana Narsan

Himachal Pradesh

7. Const. of 5.00 MW Gramongh Hepin Favour of M/S Shobla Hydro Power Pvt. Ltd., Kullu

8. Construction of 5.00 MW Brahltop Shep Village Boh

9. Const. of 24.00 MW Paudital Lassa HEP in Favour of M/S Greenko Hatkoti Energy
Private Ltd. Plot No. 1071, Road No. 44 Jublee Hills Hyderabad

10. Diversion of 3.3094 HA of forest land in favour of M/s Darjeeling Power Limited for
the construction of Shaung Mini HIEP (3 MW), within the jurisdiction of Kinnaur
Forest Division and Distt. Kinnaur, H.P.

11. Diversion of 271.1577 HA. of Forest Land in Favour of M/S Satluj Jal Vidut Nigam
Limited Sunni, Sistt. Shimla HP for the Construction of 775 MW Luhri
Hydroelectric Project within the Jurisdiction of Ani, Shimla and Mandi
Districts, Himachal Pradesh.

12. Construction of 3 MW Belig H.E.P. Forest. Division

13. Construction of 2x1750 Kw Belij-Ka-Nalla Stage-Il HEP Chamba Forest Division Chamba

14. Diversion of 63.0596 HA of Forest Land for the Construction of 120 MW Miyar
Hydro Electric Project in favour of Miyar Hydro Electric Power Company Ltd. in
Forest Division Lahaul, District Lahaul & Spiti, Himachal Pradesh.

Sub-Committee of
FAC to visit project
area.

Pending with Govt. of
India. Placed before
FAC on 2.4.2012 and
Sub-Committee of
FAC to visit project
area.

Pending with State
Govt. 27/09/2001

Pending with State
Govt. 16/06/1996

Under process since
10/03/2011

Pending with GOI

under process since
14/10/2010

Pending with GOI

Pending with State
Govt. Placed before
FAC on 2.4.2012 and
EDS (Documents
on FRA) since
07/06/2011.

Pending with State
Govwt.

Pending with State
Govt.

Placed before FAC on
November 2011. EDS
(Cumulative impact
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15. Const. of 15.00 MW Saikothi Hydro Electric Project in Favour of M/S Venture
Energy & Technologies Ltd., Delhi.

16. Baragran Small H.E.P. by K.K.K. H.E.P. Limited

17. Const. of 7 MW Shalvi H.E.P

18. Const. of 5.00 MW Beliz-Ka- Nallah, Stage -1 Small HEP

19. Const. of 2.00 MW Annun Mini HEP

20. App. Rd. to Quarry Sites Tail Race and job facilities for the Const. of 100 MW UHL
Stage-Ill HEP

Kerala

21. Diversion of 4.57 HA. of Forest Land in Vazhachal Division, Thirissur District for
Poringalkuthu Small Hydro Electric Project in Favour of the Chief Engineer
(Civil-Construction), Kerala State Electricity Board (KSEB), Thiruvananthapuram.

22 Diversion of 3.95573 HA. of Forest Land in Thiruvananthapuram District for
Construction of Chittar Mini Hydro Project (250 Kw) in Tropical Botanical Garden
Research Institute Campus in Favour of the Director, Tropical Botanical
Garden Research Institute (TBGRI), Thiruvananthapuram.

ass study on Chenab
River Bay since
awaited 28.2.2012.

Pending with State
Govt. Since
22/05/2008

Pending with State
Govwt.

Pending with State
Govt. Copy of MoU,
Break up area. Map
showing Pvt. area and
forest area

Pending with State
Govt. (C.A. Rs.
306323/- and Penal
C.A. Rs. 306323/-)
since 26/11/2009

Pending with State

Gouvt. since
22/10/2007.

Pending with State
Gouvt. since
04/05/2006.

The State Govt. has

been requested-vide
letter dated
29.12.2012 to submit
a complete proposal
including the project
expansion of 16 MW
taken up in 1999
involving 4 HA. of
forest land and the
proposal for 24 MW
involving 4.92 HA. of
forest land.

Pending with State

Govt. (State Govt. has
been requested vide
letter dtd. 29.09.2011
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Maharashtra

23. Diversion of 460 HA of Forest Land for Construction of 125 MW Grid Interactive
Solar Photo Voltaic Power Project in Favour of M/S Executive Engineer (Civil),
Civil Construction Division, Maharashtra State Power Grid Corporation Limited,

Dhule, Maharashtra.

Manipur

24. Tipaimukh Hydro Electric (M) Project

25. Diversion of 20.3619 HA of Forest Land for Establishment of an Hydro Power Project on

River Baitarani by M/s Baitarani Power Project Ltd.

to identify suitable
alternate site outside
the campus for power
generation & to furnish
present land use
details of the forest
area allotted to TBGRI
along with a map of
1:10,000 scale,
showing natural
forests/plantation/
structures.& to clarify
as to whether
clearance under F(C)
Act, 1980 has been
obtained for handing
over the forest land to
TBGRI for various
activities/constructions
in the area.) since
25/03/2008.

Pending with State
Govt. Placed before
FAC on 26.3.2012.
and EDS (CA land)
since awaited
29.3.2012.

Placed before FAC.
FAC recommended
that a sub-committee
of FAC shall inspect
the project site and
submit a report

Pending with State
Govt. Proposal sent to
the MoEF on
03.10.2011 after SAG
meeting. MoEF sought
clarification from State
Government on
18.10.11.
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Punjab

26. HEP by M/s Triveni Engg. Limited on Abohar Branch Canal

27. Const. of Hydroelectric Power Project at Parowal on Bathinda Branch on the
Canal Drop of Lahore Branch Canal, Rd. 24.737 to 25.394, R/S

28. Setting up Akhara HEP on Abohar Branch 157-158, R/S At Viliage Akhara

29. Const. of Mini Gholia Hydro Electric Power Project on A.B.Canal.

30. Construction of HEP by M/S Triveni Engg. Ltd. on Abohar Canal Road No. 22-23 R/S

31. Const. of Dhariwal Hydro Electric Project of UBDC System Dhariwal Fall.
Dhariwal At Rd. 42825

Rajasthan

32. Mamer Mini Hydel in Fulwari Ki Nal Sanctuary

Sikkim

33. Diversion of 143.4928 HA of Forest Land for Construction of 520 MW HEP Teesta
Stage-IV Under Mangan and Dzongu Range in North District of Sikkim by NHPC
Limited, Sikkim.

Uttar Pradesh

34. Dhakwa Hydel Project by T.H.D.C. India Ltd.

Pending with State
Govt. information
awaited from State
Government since
27/04/2004

Pending with State
Govt, since
22/12/2009

Pending with State
Govt. since
11/12/2009.

Pending with State
Govt. since
09/05/2008

Pending with State
Govt. information
awaited from State
Government Since
27/04/2004

Pending with State
Govt. Lay out is not as
compared to break up
area, inspection be
submitted

Pending with State
Govt. since
06/01/2007

Pending with Govt. of
India. SIR awaited
since 29.06.2011.

Pending with Govt. of
India. Submitted to
Competent Authority
for approval since
21.11.2011
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Details of Proposals Seeking Forest Clearance for Thermal Power Projects presently
Pending before the Govt. of India

As on: 24.04.2012

SI. No. States and Name of Proposal Remarks
1 2 8
Chhattisgarh
1. Diversion of 150.380 HA of Forest Land for Establishment of Thermal Power Pending with Govt. of
Plant and Relevant Works in Favour of M/S Dheeru Powergen Pvt. Ltd. in India. SIR awaited
Katghora Forest Division. District Korba, Chhattisgarh. since 11.04.2012.

2. Diversion of 101.762 HA of Forest Land for Construction of Super Thermal Power Plant
(5X800 MW Capacity (4000 MW) in favour of NTPC Raigarh Forest Division,
Raigarh, Chhattisgarh Pending with Govt. of
India SIR awaited
since 3.4.2012

3. Diversion of 150.380 HA of Forest Land for Establishment of Thermal Power Plant Pending with Govt. of
and Relevant Works in Favour of M/S Dheeru Powergen Pvt. Ltd. in Katghora Forest India. SIR awaited
Division, District Korba, Chhattisgarh. since 11/04/2012

Orissa

4. Diversion of 7.438 HA of Forest Land for Establishment of Proposed 1320 MW Pending with Govt. of
(2x660 MW) Lanco Babandh Power Plant by M/S Lan Co Babandh Power Pvt. Ltd. India. SAG fixed on
in Kurunti and Kharagparasad Village of Dhenkanal 30.04.2012.

5. Diversion of 7.438 HA of Forest Land for Establishment of Proposed 1320 MW Under Process

(2x660 MW) Lanco Babandh Power Plant by M/S Lanco Babandh Power Pvt. Ltd.
in Kurunti and Kharagparasad Village of Dhenkanal

Uttar Pradesh

6. Diversion of 951.620 HA of Forest Land for Construction of Rihand Super Pending with State
Thermal Power Project in Sonebhadra (Mirzapur District). Govt. EDS on
22.03.2011

Detail of Proposal Seeking Forest Clearance to Wind Power Projects Presently Pending Approval

As on: 24.04.2012

SI. No. States and Name of Proposal Remarks

1 2 8

Andhra Pradesh

1. Diversion of 38.90 HA. of Forest Land in Penukonda Addl. | and Koriga RFS of Pending with Govt. of
Ananthapur Forest Division/District for Setting Up 16.00 MW Wind Power Project in India. Proposal
Favour of M/S Enercon (India) Ltd., Hyderabad. submitted by State

Govt. vide letter dtd.
22.08.2011 has been
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2. Diversion of 49.06 HA. of Forest Land in Kunukuntla RF of Ananthapur Division, for
Setting Up 29.06 MW Wind Power Project, in Favour of M/s Enercon Wind Farms
(Andhra Pradesh) Pvt. Ltd.

Gujarat

3. Diversion of 123.09 HA of Reserved Forest Land for Construction of Wind Power
Project at Village Lifri, Lakshimpur (Netra), Ugedi & Nagvir, Ta Nakhatrana, District
Kuchchh in Favour of Enercon (India) Limited, Vadodara, District of Gujarat.

4. Diversion of 63.41 HA. Reserved Forest Land for Construction Wind Power Project
Village-Khengarpur, Govana, Corbedi & Tebhada, Ta. Lapur.

Karnataka

5. Diversion of 27.832 HA. of Forest Land for Setting UP of 10.40 MW WPP Situated in
Barren Hill Ranges of Saundatti & Ramadurg Taluks, Belgaum Dist. in Favour of
M/s. Enercon (India) Ltd.

Maharashtra

6. For Installation of Wind Power Project in Favour of M/s Maruti Wind Park Developers

7. Diversion of 66.25 HA. of Reserved Forest Land for Construction of Wind Power
Project by M/s Suzlon Energy Ltd. in District Nashik, Maharashtra.

8. For Installation of Wind Power Project in Favour of Enercon (India) Ltd. Pune

received in RO (S2)
on 30.08.2011 and the
same is under
scrutiny.

Pending with State
Govt. Placed before
FAC on 26.3.2012
and Essential Details
Sought

Pending with State
Govt. Placed before
FAC on 26.3.2012
and Essential Details
Sought

Pending with State
Govt. Placed before
FAC Meeting on
17.06.2010. and EDS.
EDS awaited since
23.06.2010

Proposal submitted by
State Govt. vide letter
dated 15.03.2012 has
been received in
RO(SZ) on 19.3.2012
and the same is under
scrutiny.

Pending With Govt. of
India. Discussed in
SAG on 12/03/2012

Pending with State
Govt. Placed before
FAC on 12.10.2011
and EDS.

Pending with State
Govt. Pending with
State Govt. 14/11/2011




33 Oral Answers VAISAKHA 10, 1934 (Saka) to Questions 34

Annexure-ll

State wise list of EC Issued project from 2009

SI. No. Subject Date of issue
1 2 8

Andhra Pradesh

1. 1980 MW Coal fired TPP of M/s Krishnapatnam energy Ltd. in Nellore Distt., in Andhra Pradesh 17/06/2009

2. Enhancement of Project Capacity from 1050 MW to 2x600 MW TPP of Udupi Power Corporation 09/09/2009
Ltd. at Padubidri near Mangalore, in North Kannada Distt., in Andhra Pradesh

3. 2640 MW Bhavanapadu TPP M/s East Coast Energy Pvt. Ltd. near Kakrapalli Village, 09/04/2009
in Sri Kakulam Distt., in Andhra Pradesh

4. Kakatiya Thermal Power M/s Andhra Pradesh Power Generation Corporation Ltd. in 05/02/2009
Warangal Distt., in Andhra Pradesh

5. 1040 MW (2x520 MW) Hinduja Power Project of M/s Hinduja National Power Corporation 04/03/2009
Ltd at Visakhapatnam Andhra Pradesh

6. 2640 MW TPP M/s Nagarjuna Construction Co. Ltd. at Sompeta Srikakulam Distt., 09/12/09
in Andhra Pradesh

7. 1x300 MW coal based power project phase Il M/s Meenakshi Energy Pvt. Ltd. at village 19/10/09
Thammenapatnam Nellore Distt., in A.P

8. 1980 MW Coal based TPP M/s Thermal Powertech (India) Ltd. at village Puinapuram 04/11/09
in Nellore Distt., in A.P

9. 2x300 MW Merchant Power Plant M/s Singareni Collieries Co. Ltd. at village Jaipur, 28/10/09
in Adilabad Distt., in A.P

Bihar

1. 2x195 mw (Stage-ll) Coal Based Thermal Power Plant of M/s Kanti Bijlee Utpadan Nigam 09/11/2009
Ltd. at village Kanti, in Muzaffarpur In Bihar.

Chhattisgarh

1. 1x43 MW Coal Based Power Plant (Phase-Il) of M/s Arasmeta Captive Power Company 18/02/2009
Private Ltd. at Gopalnagar, District Janjgir- Champa, in Chhattisgarh

2. 2x600 MW Singhitari TPP of M/s Athena Chhattisgarh Power Pvt. Ltd. near villages Singhitarai, 17/07/2009
in Janjgir-Champa in Chhattisgarh

3. 540 MW Coal based TPP of M/s Vandana Vidyut Ltd. in Korba Distt., in Chhattisgarh 09/03/2009

Goa

1. Sancole, Zuarinagar of M/s Reliance Infrastructure Limited 08/05/2009

Gujarat

1. 7.5 MW co-generation captive power plant with waste heat recovery system of M/s Alok Industries 12/08/2009

Limited, in Valsad, in Gujarat
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1 2 8

2. 1200 MW Coal based Power Project of M/s. Essar Power Gujarat Limited near village 21/07/2009
Nana Mandha, in Jamnagar Distt., in Gujarat

Jharkhand

1. 270 MW TPP of M/s Adhunik Power Resources Ltd. at Vill. Padampur Saraikela Kharswan, 31/08/2009
in Jharkhand

2. 2000 MW Coal based STPP of M/s Essar Power Jharkhand Limited near Chandwa 08/05/2009

LateharDistt., in Jharkhand

3. 2000 MW Coal based Power Project of M/s Essar Power Jharkhand Ltd. at Latehar, in Jharkhand 08/05/2009

Karnataka

1. 2x800 MW Coal Based Thermal Power Plant of M/s Karnataka Power Corporation Ltd. at 17/11/09
Yermarus near Vadloor Raichur Distt., in Karnataka

2. 1x600 MW Wxp. At Bellary TPS Unit-3 of M/s KPCL at Bellary In Karnataka 17/11/09

Madhya Pradesh

1. 2x250 MW Extension Units 10-11 of M/s M.P. Power Generation Co. Ltd. at Satpura 27/02/2009
TPS, in Betul Distt., in M.P

2. 2x500 MW Vindhyachal Super Thermal Power Project, Stage-IV of M/s National 05/02/2009
Thermal Power Corporation Ltd., in Singrauli Distt., in M.P

3. 2x500 MWTPP of M/s Jaiprakash Associates at Nigri, in Sidhi Distt., in M.P 26/08/2009

Maharashtra

1. 405 MW (270 MW +135 MW) TPP of M/s Patni Energy Pvt. Ltd. phase-Il at 31/08/2009
Alibag Raigad Distt., in Maharashtra

2. 2x500 MW Chandrapur STPP of M/s Mahagenco in Chandrapur, in Maharashtra. 30/01/2009

3. 1320 MW (2x660 MW) TPP M/s Sophia Power Ltd. at Additional Arnaravati Industrial 27/02/2009
Area Amravati Distt., in Maharashtra

4. 1600 MW Coal based power project of M/s Tata Power Co. Ltd. at Dherand/Shahpuir, 09/12/2009
in Raigad, in Maharashtra

5. 2x300 MW Coal based Thermal Power Project of M/s Dhariwal Infrastructure (P) Ltd. in MIDC 04/12/09
industrial area at village Tadali , in Chandrapur Distt., in Maharashtra

Orissa

1. 4x350 MW Coal based Power Plant of M/s KVK Nilanchal Power Pvt. Ltd. in Cuttack Distt., in Orissa  18/02/2009

2. 2x350 MW Coal Based Thermal Power plant of M/s Ind-Barath Energy (Utkal) Ltd. at 30/11/2009
Shajbahal In Jharsuguda, in Orissa

3. 2640 MW Coal based PP of M/s Lanco Babandh Power Pvt. Ltd. at Dhenkanal in Orissa 17/02/2009

Rajasthan

1 2x600 MW kalisindh Coal Based TPP of M/s RRVUNL at Kalisindh Jhalawar Distt., in Rajasthan 26/02/2009
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2. 7.5 MW Biomass based Power Project of M/s Sanjog Sugars & Eco Power Pvt. Ltd. at Vill. 16/07/2009
Sangariain Hanumangarh Distt., in Rajasthan

3. 10 MW Biomass Based Power Plant of M/s Sathyam Power Pvt. Ltd. at Vill. Khatoli in Kota 03/11/2009
Distt., in Rajasthan

Tamil Nadu

1. 1200 MW Imported coal based TPP of M/s North Chennai Power Co. Ltd. at Kattupalli & 31/08/2009
kalani Villages in Thiruvallur Distt., in Tamil Nadu

2. 1x600 MW Ennore TPS of M/s TNEB at vill. Ernavur in Thiruvallur Distt., in Tamil Nadu 03/06/2009

3. 2140 MW Coal based merchant TPP of M/s Tridem Port and Power Co. Ltd. at village 09/12/2009
Keelapidagai, in Nagapattmam Distt., in Tamil Nadu

Uttar Pradesh

1. Rihand Super Thermal Power Project Stage-Ill (2x500 MW) of M/s NTPC Ltd. 05/02/2009
in Sonebhadra Distt., in Uttar Pradesh

2. 3x660 MW TPP of M/s Prayagraj Power Generation Company Ltd. at 08/09/2009
Bara In Allahabad Distt., in Uttar Pradesh.

3. 2x660 MW TPP of M/s Sangam Power Gen. Co. Ltd. at Karchhana, in Allahabad 30/10/2009
Distt., in Uttar Pradesh

4. 2x300 MW Thermal Power Project Stage-ll of M/s Reliance Power Ltd. Expansion 20/07/2009

at village Chaudhera, in Shahajahanpur Distt., in Uttar Pradesh.

State wise list of EC Issued project from 2010

SI. No. Subject Date of issue
1 2 8

Andhra Pradesh

1. 800 MW gas based Combined Cycle PP of M/s Vemagiri Power Genaration Ltd. in Vemagiri, 28/01/2010
in East Godavari Distt, in Andhra Pradesh

2. 2X660 MW Super Critical Imported Coal Based Thermal Power Plant of M/s Nelcast 30/09/2010
Energy Corporation Ltd. at villages Painampuram & Sivarampuram, in Muthukur Mandal,
in Andhra Pradesh

3. 4x660 MW Komarda TPP of M/s Alfa Infraprop Pvt. Ltd. in Vizianagaram Distt., in Andhra Pradesh. 15/03/2010

4. 3x350 MW Gas Based CCPP of M/s Gautami Power (Samalkot) Pvt. Ltd. at IDA, Sawalkot, 21/04/2010
in Andhra Pradesh

5. 400 MW Gas based CCPP, St-ll extn project of M/s GVK Power (Jegurupadu) Private Ltd. 20/05/2010
at Jegurupadu, in East Godavari Distt., in Andhra Pradesh

6. 1200 MW gas based Project expansion of M/s Reliance Infrastructure Ltd. at Samalkot Power 28/05/2010

Station (SPS) in IDA Peddappuram Industrial Estate of East Godavari Distt., in Andhra Pradesh
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7. 1350 MW Natural Gas Based CCPP of M/s Spectrum Power Generation Ltd. at Kakinada, 01/06/2010
in Andhra Pradesh

8. Rayalaseema TPP Stage-IV (1 x 600 MW) of M/s Andhra Pradesh Power Generation Corporation 21/10/2010
Ltd. near V. V. Reddy Nagar, Yerraguntla Mandal, in Kadapa (A.P.)

9. 2 x 660 MW PP in Villages of M/s Singareni Collieries Company Ltd. at Jaipur Mandal, 27/12/2010
In Adilabad Distt., in Andhra Pradesh

Bihar

1. 3x660 MW Nabinagar Super TPP of M/s Nabinagar Power Generation Co-Pvt. Ltd. 27/12/2010
a New Nabinagar, in District, Aurangabad (Bihar)

Chhattisgarh

1. 2x600 MW Coal Based TPP of M/s Athena Chhattisgarh Power Pvt. Ltd. at villages 04/06/2010
Singhitarai, Benipali, Odekera & Mimohi, in Chattisgarh

2. 3x350 MW Coal Based TPP of M/s Dheeru Powergen Pvt. Ltd. At village Khatgora, 18/01/2010
in Korba Distt., in Chattisgarh

3. 2x300 MW Coal based TPP of M/s Korba West Power Co. Ltd., in Bade Bhandar, 20/05/2010
in Raigarh, in Chhattishgarh

4. 660 MW Amarkantak TPP Expansion (Unit IV) of M/s Lanco Amarkantak Power Pvt. Ltd. 26/05/2010
near Patadi in Korba Distt., in Chhattisgarh

5. 1320 MW Coal based TPP of M/s DB Power Ltd. in Janjgir-Champa, in Chhattisgarh. 16/09/2010

6. 4x300 Coal Based Thermal Power Plant of M/s SKS Power Generation (Chhattisgarh) 05/10/2010
Ltd. at Raigarh Distt., in Chhattisgarh

7. 2x150 (Phase-Il) Captive Power Plant based of M/s Jindal Steel & Power Ltd. at 09/11/2010
Dongamahua, Raigarh Distt., in Chhattisgarh

Gujarat

1. 2x800 MW TPP near Pipavav Port of M/s Videocon Industries Ltd. at Amreli Distt., in Gujarat. 04/02/2010

2. 2X250 MW Lignite Based TPP of M/s Bhavnagar Energy Company Ltd. at Padva, 10/02/2010
in Bhavnagar, in Gujarat.

3. Expansion of 3x660 MW Coal based TPP of M/s Adani Power Ltd. at Tunda, 20/05/2010
in Kuchchh Distt., in Gujarat.

4. Expansion of existing (3x382.5 MW) Gas based TPP of M/s Torrent Power Ltd. by addition 09/09/2010
of 1x382.5 MW Gas based TPP at Vill- Akhakhol, Taluka Kamrej, in Surat (Gujarat)

5. Expansion of 1x400 MW Gas Based PP by addition of 1x400 MW Gas Based Unit of 12/10/10
M/s Torrent Power Ltd. at Dahej SE2, District: Bharuch (Gujarat)

6. 1x20 MW PP of M/s Divine Vidyut Ltd. at Vill. Kaushalgarh, in Gujarat. 18/10/2010

Jharkhand

1. 540 MW (2x270 MW) TPP of M/s Corporate Power Ltd. at Village Bana, in Latehar Distt., i Jharkhand 11/11/2010
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Karnataka

1. 420 MW Natural gas based TPP of M/s Surana Power Ltd. at KIADB industrial area 09/09/2010
in Raichur Distt., in Karnataka

2. Co-Gen Power Plant 15 MW to Additional 15 MW of M/s Venkateshwara Power Project Ltd. 09/09/2010
at Sy Nos.84 A/p Bedkihal Chikodi Taluka, in District: Belgaum (Karnataka)

3. Expansion of present Co-Gen Power Plant of 40 MW to 62 MW Additional 22 MW 27/12/2010
Co-Gen Power Plant Unit of M/s Nirani Sugars Ltd. at Sy Nos 166, Kulali Cross,
Jamakhandi road, Mudhol, in District: Bagalkot, in Karnataka

Madhya Pradesh

1. 2x660 MW TPP and Cement Grinding Unit of 2.0 TPA of M/s Jaiprakash Power Ventures Ltd. 25/02/2010
at Nigri, in Singrauli, in M.P

2. 2x300 MW Coal based TPP of M/s Jhabua Power Ltd. at Barela Gorakhpur, in Seoi, in M.P 17/02/2010

3. 3960 MW PP of M/s Chitrangi Power Pvt. Ltd. at Chitrangi Singrauli, in M.P 28/05/2010

4. 1200 MW TPP of M/s Moserbaer Ltd. at Annupur, in M.P 28/05/2010

5. 1320 MW (2x660 MW) Coal Based TPP of M/s DB Power (Madhya Pradesh) Ltd. at Deosar, 09/09/2010
District: Singrauli , in M.P

Maharashtra

1. Expansion from 1320 MW to 3300 MW by addition of 3x60 MW Coal Based Thermal 22/04/2010

Power Plant of M/s Adani Power Maharashtra Pvt. Ltd. in MIDC Industrial Area at village
Tiroda, in Gonida, in Maharastra

2. 1x300 MW Phase-2 TPP of M/s Emco Energy Ltd. in Warora, in Chandrapur, in Maharastra 25/05/2010

3. 2x800 MW Koradi TPS expansion of M/s MAHAGENCO at Nagpur, in Maharashtra 04/01/2010

4, 2x660 MW Coal based TPP of M/s India bulls Realtech Ltd. at Sinnar, in District: Nasik in 28/07/10
Maharashtra

5. 2x660 MW Solapur Super TPP M/s NTPC Limited, at Vill-Hotgi, in District- Solapur (Maharashtra) 27/12/2010

6. 2x660 Stage-Il Mouda Super Thermal Power Project of M/s NTPC Ltd. in District: 30/12/2010
Nagpur-Maharashtra

Orissa

1. Expansion of existing Coal based Thermal Power Plant by addition of 2x660 MW 04/02/2010
(Unit 3 & 4) of M/s Orissa Power Generation Corporation Ltd. at village Banaharpalli., in Jharsuguda,
in Orissa

2. 2x67.5 MW Coal based Captive Thermal Power Plant of M/s Bhubaneshwar Power Pvt. Ltd. 14/05/2010

at Anantpur, in Cuttack Distt., in Orrisa

3. 2x660 MW Super Critical Coal Based Thermal Power Plant of M/s Lanco Babandh Power 17/02/2010
Private Ltd. near Khurunti, in District: Dhenkanal, in Orissa

4. 2x525 MW Coal based Thermal Power Plant of: M/s Monnet Power Company Ltd. 29/06/2010
at Village Malibrahmani in Chandipada Block District: Angul, in Orissa
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5. 20 MW Biomass based power plant of M/s Shalivahana Green Energy Ltd. at Nimidha 21/10/10
Village, District-Dhenkanal, Orissa

Rajasthan

1. 2x150 MW TPP of M/s Shree Cement Ltd. near village-Andheri Deori, Tehsil Masuda 30/11/2010
District: Ajmer, Rajasthan

Tamil Nadu

1 2x500 MWTPP of M/s Patel Power Ltd., in Nagapattianam Distt., in Tamil nadu 26/03/2010

2. 4000 MW UMPP Coal based TPP captive Port and Desalination Plant of M/s IL&FS Ltd. 31/05/2010
near Cuddalore, in Tamil Nadu.

3. 1X660 MW Super Critical Coal Thermal Power Plant (TPP) of M/s Ind-Barath Power (Madras) 12/07/10
Ltd. In District: Tuticorin, in Tamil Nadu

4. 2x500 MW Thermal Power Station of: M/s Neyveli Lignite Corporation Ltd. at Neyveli, in 21/10/10
District: Cuddolore, in Tamilnadu

5. 2x660 MW TPP of M/s NSL Nagapatnam Power and Infratech Pvt. Ltd. at Talachanakadu 13/10/10
Village, Tarangambaddi Taluk, in District: Nagapatnam, in Tamilnadu

6. 1x525 MW imported coal based TPP Stage-IV of M/s Spic Electric Power Corporation 03/11/2010
Pvt. Ltd. at Tuticorin District: Tuticorin, in Tamilnadu

State wise list of EC Issued project from 2011
SI. No. Subject Date of issue
2 3

Andhra Pradesh

1 1200 MW (Phase-Il) Gas Based Expansion of M/s Reliance Infrastructure Ltd. at Samalkot 26/04/2011
Power Station (SPS), IDA Peddapuram Samalkot Mandal, in District: East Godavari

Bihar

1 2640 MW (4x660 MW) Coal based TPP of M/s Jas Infrastructure Capital Pvt. Limited at 29/06/2011
Village Siriya, in District Banka (Bihar)

Chhattisgarh

1 2x300 MW TPP of M/s TRN Energy Pvt. Ltd. in District-Raigarh (Chhattisgarh) 18/03/2011

2 Expansion of 1000 MW (4x250 MW) by addition of 4x600 MW (2400 MW) Coal Based 18/03/2011
Thermal Power Plant of M/s Jindal Power Ltd. at Village:Tamnar, in District: Raigarh Chhattisgarh

3 2x660 MW to 2x685 Coal Based Super Critical of M/s GMR Energy Ltd. at Village-Raikheda, 09/05/2011
in Tilda Block, in District: Raipur (Chhattisgarh)

4 Expansion of existing 12MW Biomass based PP of M/s Mahavir Energy & Coal Beneficiation Ltd. 05/05/2011

to 24dMW by addition of 12MW at Vikllage Bhengari, Tehsil-Gharghoda, in District: Raigarh,
Chhattisgarh
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5. 2x660 MW Super Thermal Power project of M/s Visa Power Ltd. at Raigarh, 11/07/2011
in Raigarh, Chhattisgarh

Delhi

1. 800 MW Pragati-ll Gas Based CCPP of M/s Pragati Power Corporation Ltd. at Banmauli, 9/12/2011
in District: South West Delhi

Gujarat

1. 395 MW Gas Based CCPP-IIl Unit of M/s Gujarat State Electricity Cor. Ltd. at Dhuvaran TPS, 13/01/2011
in District- Anand (Gujarat)

2. 1x7.2 MW Gas Based Captive TPP M/s Raymond Ltd. at Village-Khadki-Udwada, Taluks Pardi, 29/04/2011
in District: Valsad, Gujarat

3. 2x660 Coal Based super TPP of M/s Sanghi Energy Ltd. at Sanghipuram, in District: Kutch, Gujarat 07/06/2011

4. 2640 MW (4x660 MW ) Dahej Thermal Power station of M/s Adani Power Dahej Ltd. 25/10/2011
in District: Dahej, Gujarat

5. 2X400 MW Gas based Combined Cycle Power Project of M/s Torrent Power Ltd. at Dahej SEZ, 21/10/2011
in District Bharuch, Gujarat

Haryana

1. 83 MW Captive Thermal Power Plant at Gurgaon of M/s Maruti Suzuki India Ltd. 03/06/2011
In District: Gurgaon (Haryana)

Jharkhand

1. 2x10 MW Captive Power Project of M/s Usha Martin Ltd. at Village-Tatisilwai, District: Ranchi, 18/03/2011

2. Expansion of existing 1x270 MW by addition of 3x270 MW coal based TPP of M/s Adhunik Power 09/05/2011
Natural Resources Ltd. at Village - Padampur, in District: Saraikela-Kharsawan, Jharkhand

3. 2x63 MW Power plant of M/s Inland Power Ltd. at Tonagatu, Gola, in District: Ramgarh, Jharkhand 20/12/2011

Madhya Pradesh

1. 1300 MW gas based Power Plant of M/s DMICDC Guna Power Company Limited at 05/05/2011
Chainpura Industrial Area in Raghogarh Tehsil, in District: Guna, Madhya Pradesh

Maharashtra

1. 2x660 Lanco Vidarbha TPP of M/s Lanco Vidarbha Thermal Power Ltd. at Mandva Village, 24/02/2011
in District: Wardha, in Maharashtra

2. 1300 MW Gas Based PP of M/s DMICDC Bhagad Power Co. Ltd. at MIDC Vill-Bhagad 26/04/2011
Industrial Estate in District-Raigarh, Maharashtra

3. 1350 MW Stage Il Amravati TPP of M/s Indiabulls Power Ltd. at Nandgaompeth, 27/05/2011
in District: Amravati, Maharashtra

4. 1300 MW gas based power project of M/s DMICDC Indapur Power Company Ltd. at MIDC 03/06/2011

Indapur Industrial Estate in Indapur, in District: Pune, Maharashtra
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5. 1000 MW Gas based CCPP of M/s Hecate Power Systems Ltd. at Additional Latur 03/06/2011
Industrial area, in District: Latur, (Maharashtra)

6. 1350 MW Stage Il Nasik TPP of: M/s Indiabulls Realtech Ltd. at Sinnar SEZ, Nasik, Maharashtra 05/08/2011

Meghalaya

1. No. J-13012/33/11-IA 1l (T) Name: 43 MW TPP at Lumshnong, Jaintia Hills, District: 03/06/2011
Lumshnong, Meghalaya Company: M/s Meghalaya Power Ltd.

Orissa

1. 1x660 MW TPP of M/s Tata Power Company Ltd. at Narajmarthapur, in District:- Cuttack (Orissa) 15/02/2011

2. 1x350 MW Coal based Thermal Power Plant (Phase-Il) of M/s GMR Kamaianga 05/12/2011
Energy Ltd. at village Kamaianga, Tehsil Gdapada, in District: Dhenkanal, Orissa

Rajasthan

1. 1320 MW (2x660 MW) TPP at Kawai Thermal Power Station of M/s Adani Power 04/05/2011
Rajasthan Ltd. District: Baran (Rajasthan)

Tamil Nadu

1. 1200 MW TPP with Captive Jetty in Tarangambadi Taluk M/s Chetirad Power 20/01/2011
Corporation Pvt. Ltd. in District: Nagapattinam (TN)

2. 2x35 MW Captive Power Plant of M/s Tulsyan NEC Ltd. at Sithoomattam Village 22/02/2011
Gummidipoondi Taluk, in District: Thirovallur Tamil Nadu

3. 2x150 MW 100% Imported based TPP of M/s Accord Energy Corporation Pvt. Ltd. 18/05/11
at Sirupulalpattai Village, Gummidipoondi Taluk, in District: Thiruvallur, in Tamilnadu

4. 2x80 MW Coal Based TPP within the existing 2x270 MW PP of M/s OPG Power 18/05/11
Generation Pvt. Ltd. at Gummidipoondi, in District: Thiruvallur Tamil Nadu

5. Expansion of Combined Cycle PP from 330 MW to 1410 MW by installing 3x360 MW 20/05/11
units dual fuel fired (Natural Gas and Naphtha of of M/s PPN Power Generating company
Pvt. Ltd. at Village-Pillaiperumalinallur & Manickapangu, Tarangambadi Taluk, in
District: Nagapatinam Tamil Nadu

6. 3x600 MW TPP of M/s SRM Energy Ltd. at Chidambaram Taluk, in District: Cuddalore 18/05/11

7. 2x60 MW 100% Imported based captive PP of M/s ARS Metals Ltd. at Sithurnatham, 20/05/11
Sirupulalpettai & Eguvarpalayam Village-Gummidipoondi Taluk, in District: Thiruvallur, (T.N.)

Uttar Pradesh

1. 3x660 MW Coal Based TPP of M/s Lalitpur Power Generation Company Ltd. in 31/03/2011
Mirchwara and Burogaon, Vill- Mahroni, in District- Lalitpur (U.P.)

2. Tanda Thermal Power Project, Stage-1l (2X660 MW) of M/s NTPC Ltd. at village Bahadurpur, 13/04/2011

in District: Ambedkar Nagar
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Uttarakhand

1. Expansion of 1x225 gas based Combined Cycle power Project by addition of 31/01/2011
225 MW to 450 MW CCPP of M/s Sravanthi Energy Pvt. Ltd. at Khaikhera, in Kashipur
Tehsil, in District- Udhamsinghnagar

2. Proposed 358 MW Gas based Power Project of M/s Beta Infratech Pvt. Ltd. at Kashipur, 31/01/2011
in District: Udhamsingh Nagar (Uttrakhand)

3. 225 MW Gas based Combined Cycle Power Plant of: M/s Gama Inferaprop Pvt. Ltd., in 21/03/2011
District: Udham Singh Nagar

West Bengal

1. Sagardighi Thermal Power Projects (2x500 MW+20%), Ph-Il Extension of 18/05/2011
M/s West Bengal Power Development Corporation Ltd. at Sagardighi, in
District: Murshidabad, in W.B

List of River valley & Hydroelectric Projects granted environmental clearance in the last 3 years (2009- 2011)
and current year-2011

SI. No. Year 2009 Date of EC issued
1 2 8
1. Rupsiabagar Khasiabara HEP Project 261 MW ( 3 x 87 MW) in District: Pithorgarh, 26/3/2009

Uttarakhand M/s. National Thermal Power Corporation Ltd.

2. Sainj HEP Project (100 MW) in District: Kullu, Himachal Pradesh by M/s. Himachal Pradesh 4/5/2009
Power Corporation Ltd.

3. Rangit-Il HEP Project (66 MW) in District: West Sikkim by M/s. Sikkim Hydro Power Ventures Ltd. 10/6/2009

4. Krishna Delta Modernization Project in District: Krishna, Andhra Pradesh by M/s. CAD Department, 1/7/2009
Government of Andhra Pradesh

5. Expansion of Krishna-Koyna Lift Irrigation Project in District: Sangli & Solapur, 1/7/2009
Maharashtra by M/s. Maharashtra Krishna Valley Development Corporation

6. Dadupur - Nalvi Irrigation Project in District: Ambala, Yamuna Nagar and Kurukshetra, 10/7/2009
Haryana by M/s. Haryana Irrigation Department

7. Sri Rameshwara Lift Irrigation Scheme in District: Belgaum, Karnataka by M/s. Karnataka 10/7/2009
Neeravari Nigam Ltd.

8. Arjun Sahayak Pariyojna in District: Mahoba, Uttar Pradesh by M/s. Govt. of Uttar Padesh 09/09/2009
9. Name: Upper Narmada Irrigation Project District: Dindari, Madhya Pradesh by M/s. NVDA 10/09/2009
10. Renuka Dam Project in District: Sirmour Himachal Pradesh by M/s. Himachal 23/10/2009

Pradesh Power Coiporation Ltd.
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2010

1. Halon Irrigation Project in District: Mandla & Balaghat, Madhya Pradesh by 4/01/2010
M/s. Narmada Valley Development Authority

2. Upper Bhadra Lift Irrigation Project in District: Chikmagalur, Karnataka by 5/01/2010
M/s. Karnataka Neeravari Nigam Ltd.

3. Gongri Hydroelectric Project (130 MW) in District: West Kameng, Arunachal Pradesh by 12.2.2010
M/s. Dirang Energy Private Limited

4. Demwe Lower HEP Project (1750 MW) in District: Lohit, Arunachal Pradesh by 12.2.2010
M/s. Athena Energy Ventures Pvt. Ltd.

5. Bodwad Parisar Sinchan Yojna in District: Jalgaon & Buldana by 19/4/2010
M/s. Tapi Irrigation Development Corporation

6. Integrated Kashang HEP (243 MW) Project in District: Kinnaur by 16/4/2010
M/s. Himachal Pradesh Power Corporation Ltd.

7. Tashiding Hydroelectric Project (97 MW) District: West Sikkim by M/s. Shiga Energy Private Limited. 30.7.2010

8. Badaun Major Irrigation Project District: Bareily & Badaun, Uttar Pradesh by 30.7.2010
M/s. Govt. of Uttar Pradesh

9. Wakurde Lift Irrigation Scheme in District: Sangli, Maharashtra by 19.8.2010
M/s. Maharashtra Krishna Development Corporation

2011

1. Nafra HEP (96 MW) project in District: West Kameng, Arunachal Pradesh by 17.1.2011
M/s. SEW Nafra Power Corporation Pvt. Ltd.

2. Bajoli Holi HEP (180MW) in District: Chamba, Himachal Pradesh by M/s. GMR Energy Ltd. 24.1.2011

3. Khuitam HEP (66 MW) project in District: West Kameng, Arunachal Pradesh by 28.1.2011
M/s. Adishankar Power Pvt. Ltd.

4. Dhapewada Lift Irrigation Project in District Gondia, Maharashtra by M/s. Vidarbha Irrigation 9.3.2011
Development Corporation, Government of Maharashtra

5. Chanju-l HEP Project ( 36 MW) in District: Chamba of Himachal Pradesh by M/s. Bajrang Hydro Ltd. 20.4.2011

6. Shongtong-Karcham HEP Project (402 MW) in District: Kinnaur of Himachal Pradesh by 19.5.2011
M/s. Hmachal Pradesh Power Corporation Ltd.

7. Tawang HEP Project Stage-l (600 MW) in District: Tawang of Arunachal Pradesh by M/s. NHPC Ltd. 10.6.2011

8. Tawang HEP Project Stage-Il (800 MW) in District: Tawang of Arunachal Pradesh by M/s. NHPC Ltd. 10.6.2011

9. Tato-Il HEP Project (700 MW) in District: West Siang of Arunachal Pradesh by 27.6.2011
M/s Tato Hydro Power Pvt. Ltd.

10. Ting Ting HEP (99 MW) Project in West Sikkim District, Sikkim by M/s TT Energy Pvt. Ltd. 4.7.2011

11. Kutehr HEP Project (240 MW) in District Chamba of Himachal Pradesh by M/s. M/s. JSW Energy Ltd. 4.7.2011
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12. Parwan Major Irrigation-cum-Drinking Water Project in District Jhalawar of Rajasthan by 30.9.2011
M/s. Water Resources, Government of Rajasthan

List of Nuclear Power Projects cleared during 2009 to 2011

Sl. No. Name of the project Date of clearance
1 2 8
Maharashtra
1. Jaitapur Nudear Power Park (6X1650 MWe) at village Madban, Taluka Rajapur, District Ratnagiri, 26.11.2010
Maharashtra by M/s Nuclear Power Corporation of India Ltd.
Tamil Nadu
2. Kudankulam Nuclear Power Project Expansion Units 5 & 6 (2x1000 MW) at Kudankulam, 31.12.2009

Tamil Nadu by M/s Nuclear Power Corporation Ltd.

State-wise Details of Proposals Seeking Forest Clearance to Thermal Power Projects Cleared During the Last
Three Years

SI. No. State and Name of Proposal Remarks
1 2 8

Chhattisgarh

1. Diversion of 114.355 HA of Revenue Forest Land for Construction 2x500 In-Principle

MW Marwa-Tendubhatta Thermal Power Project (Mipp) At Tendubhatta in
Favour of M/s Chhattsgarh Rajya Vidut Mandal (CRVM) in Janjgir-Champa
Forest Division.

2. Diversion of Additional 0.24 HA of Forest Land (Already Diverted 85.514) In-Principle
for Construction of Pump House and Pipeline in Favour of M/s National
Thermal Power Corporation (NTPC).

Gujarat

3. Ash Dyke Pond & Hot Water Channel by Gujarat Electricity Board Approved

4. Diversion of Forest Land for Section-4 Forest Land for 4000 MW Mundra Ultra Mega Approved
Power Project (UMPP)

Jharkhand

5. Diversion of 494.11 HA of Forest Land (Originally Submitted for 622.02 HA) for Approved

Construction of 4000 MW Tilaiya Ultra Mega Power Project (Umpp) in Favour of
M/s Jharkhand Integrated Power Limited.

6. Diversion of Forest Land for Construction of North Karanpura Super Thermal In-Principle
Power Station in Favour of NTPC Ltd.
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Madhya Pradesh

7. Diversion of Forest Land for Construction of Naveen Ash Band for Satpura Thermal Approved
Power Station in Favour of M/s Madhya Pradesh Power Generating Company Limited

8. Diversion of 66.294 HA of Revenue Forest Land for Construction of Thermal Power In-Principle
Project in Favour of M/s S.J.K. Powergen Ltd. in District Shahdol, Madhya Pradesh.

Maharashtra

9. Diversion of Forest Land for Establishment of Adani Thermal Power Project for In-Principle
1980 MW Coal Based Thermal Power Plan at MIDC Tiroda

Details of Hydel Power Projects for which Approval under the Forest (Conservation) Act, 1980 has been
accorded during the Last Three Years

SI. No. State and Name of Proposal Remarks

1 2 8

Andhra Pradesh

1.  Diversion of Forest Land for Indira Sagar (Polavaram Project) Across Godavari Approved
River, in Khammam, Raiahmundry and Visakhapatnam Forest Circles

Arunachal Pradesh

2. Diversion of Forest Land for Construction of Pare Hydro Electric Project Approved
(100 MW Over Dikrang River) by NEEPCO Ltd.

3.  Diversion of 89.5271 HA of Forest Land for Construction of Nyamjangchhu HEP In-Principle
(780 MW) in Tawang District of Arunachal Pradesh by M/s NJC Hydropower Limited

4 Diversion of 78.45 HA Forest Land for Implementation of Nafra Hydro Electric Project In-Principle
(96 MW) in West Kameng District of Arunachal Pradesh by M/s Sew Nafra Power
Corporation Pvt. Ltd.

5  Diversion of 1415.92 HA (1408.30 HA Surface Land + 7.62 HA Underground Land) In-Principle
of Forest Land for Construction of Demwe Lower Hydro Electric Project (1750 MW) in
Favour of M/s Athena Demwe Power Private Limited.

Chhattishgarh

6.  Construction of Small Hydro Electric in Favour of M/s. Savri Power Pvt. Ltd. Approved

7.  Establishment of 24.75 Megawatt Mandar-I Laghu Viduyat (Hydro Electric) Project Approved
in Favour of Managing Director, Chhattisgarh Energy Consortium (India) Pvt. Ltd., Hydrabad

8.  Construction of Small Hydro Electric Project in Favour of M/s. Venika Hydro Project Pvt. Ltd. Approved

9.  Construction of Hydro Power Project in Village-Doomatoli Amd Gatakpur in Favour Approved

of Guloo Hydro Power Project Pvt. Ltd.
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Haryana

10. Const. of P&R Goripur Hydro Power on Wjc Rd 95-96 R/S At Village Goripur Approved
11.  Setting Up of Mini HEP At Mussapur on Augmentation Canal Allotted To Puri Oil Mill Ltd., Approved

at Village Nissing

12. Const. of Road & Bridge for Public Use and for 6 MW Small HEP M/s Bhoruka Approved
Power Corporation Ltd. At Vilalge Balachaur

13. Setting Up Mini Hydel Plant At Khukhani Near Vilalge Thaska on Augmentation Canal Approved
Rd19.916 Km. Allotted To Puri Oil Mill Ltd.

Himachal Pradesh

14. Const. of 2.4 MW Kartaul Small Hydro Electric Project, in Favour of M/s Awadh Bihari Giri, Delhi Approved
15. Const. of 3.00 MW Sal-ll in Favour of M/s Himgiri Infrastructure Development (P) At Sahoo HEP Approved
16. Const. of 3.00 MW Pangi HEP in F/O M/s Sai Engineering Foundation, New Shimla Approved
17. Construction of 36 MW Chanju-l He Project in Favour of M/s Indo Arya Central Approved

Transport Ltd., New Shimla

18. Const. of 5 MW Mini HEP Within the Jurisdiction of Rohru Ft. Divn. in F/O Approved
M/s Sai Engineering Foundation, Sai Bhawan, Sector-4, New Shimla

19. Const. of 25 MW Lambadug Hydro Electric Project & 11.3974 HA of Forest Land for Approved
Construction of 132 Kv Tr. Line From Lamdug Project To Hpseb Sub Station At Bassi
in F/O M/s Ku Hydro Power Pvt. Ltd. Dharamshala Under Hamirpur WI Divn &
Jogindernagar Ft. Divn

20. Const. of 5.00 MW Kut-I Small Hydro Electtic Project in Favour of M/s yadapati Approved
Agro Products (P) Ltd. Hyderabad, Forest Division Rampur.

21. Const. of 4.5 MW Rajpur Hydro Electric Project on Nogli Khad At Village Rajpur, Approved
Ft. Divn. Rampur in F/O M/s Dli Power Pvt. Ltd., House No. 16, HP Officer Colony
(West End), Panthaghati, Shimla-9

22. Const. of 1.5 MW Chatarkhand Small HEP in Favour of M/s Chatarkhand Hydro. Jmperial Project Approved

23. 44.00 MW Tangnu Roman Hydro Electric Project in Favour of M/s Tangnu Romai Approved
Power Generation (P) Ltd. Under Rampur Ft. Divn

24. Construction of 2.00 MW Diklery Small HEP Approved

25. Const. of 5.00 MW Gramang Hydro Electric Project Within Kullu Ft. Divn. in F/O Approved
M/s Shobla Hydro Power Private Limited, Kullu

26. Const. of 8.00 MW Kurmi Hydro Electric Project in F/O M/s Kurmi Energy (P) Ltd. Approved
Sco 140-141, Sector 34-A, Chandigarh Under Rampur Forest Divn
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27. Permission for 7.00 MW Holi, HEP in Favour of Om Energy Generation Pvt. Ltd., Approved
At Village Gawala, Po Kuleth, Sub Tehsil Holi

28. Const. of 2.00 MW Hamal Small Hydro Electric Project, in Favour of Approved
M/s Hamal Hydel Ltd., Panchkula.

29. Const. of 5.00 MW Ani (Behna) HEP in Favour of M/s Growel Energy Company Ltd. Mumbai Approved
30. Const. of 3.00 MW Shaung Small HEP in Favour of M/s Darjeeling Power Ltd. Approved
31. Const. of 3.00 MW Behna-I HEP in Favour of M/s Himandri Hydro Power Project Pvt. Ltd. Approved
32. Const. of 2.4 MW Ubharah Small HEP in Favour of M/s Shakti HEP Company (P) Ltd. New Delhi Approved
33. Diversion of Forest Land for the Construction of 100 MW Sainj Hydro Electric Project Approved

in Favour of H.P. Power Corporation Ltd., (Hpseb)

34. Const. of 24.00 MW HEP in Favour of Kut Energy Private Limited Approved
35. Const. of 2X2250 Kw Palor-1l Small Hydro Power Project Approved
36. Const. of 6 MW Tangnu Romai-ll HEP in Favour of Tangu Romai Power Generation Ltd. Delhi Approved

37. Const. of 3.6 MW Gaj-Garju Stage-l Small HEP M/s Kangra Hydero Electrict Venture Pvt. Ltd., Ranital Approved

38. Const. of 24.00 MW Baragaon Hydro Electric Project Within Jursidiction of Kullu Ft. Divn. Approved
in F/O M/s Kanchanjunga Power Co. (Pvt.) Ltd., Noida (UP)

39. Const. of 5 MW Seehi-lIl Small HEP in F/O M/s Spaceage Switchgears Ltd. Under Rampur Ft. Divn. Approved

40. Const. of 4 MW Balh Padhar Small HEP Within Jurisdiction of Mandi & Jogindernagar Approved
Ft. Divn. in F/O M/s USP Hydro Energy Ltd.

41. Construction of 8.00 MW Raura HEP in Favour of Dli Power (India) Pvt. Ltd., Approved

42. Const. of 4.8 MW Mauni-Il Small HEP in Favour of M/s Ind-Barath Energies Approved
Limited At Village Kharota.

43. Const. of 9.00 MW Rala Small HEP in Faovur of M/s Taranda Hydro Power Pvt. Ltd. Approved
44. Const. of Lower Uhc HEP in Favour of M/s Trident Power Systems Ltd. In-Principle
45. Const. of 24.60 MW Wanger Homte HEP in Favour of Panchhor Hydro Power Ltd. In-Principle
46. Diversion of 0.3472 HA of Additional Forest Land in Favour of Himachal Pradesh In-Principle

Power Corporation Limited for the Construction of Additional Adit-1 and Dit-2 in
Respect of 111 MW Sawra Kuddu He Project.

47. Diversion of 63.5015 HA of Forest Land for Construction of 402 MW In-Principle
Shongtong-Karcham HEP With the Jurisdiction of Kinnaur Forest
Division in Favour of Himachal Pradesh Power Corporation Limited.

48. Diversion of 57.7365 HA of Forest Land in Favour of M/s SJVN (A Joint Vernture In-Principle
of Government of India and Govt. of Hp) for the Construction of 66.00 MW
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Dhaula Sidh HEP, Within the Juridiction of Palampu, Hamirpur and Dehra
Forest Divisions, Distt. Kangra & Hamirpur, HP.
49. 1.20 MW Salanti Small Hydro Electric Project in Favour of M/s Sturdy Industries Ltd., In-Principle
Parwanoo Under Rohru F.Divn.
50. Const. of 24.00 MW Selti-Masrang HEP in Favour of Ramesh HEP In-Principle
51. Const. of 12 MW Jogani HEP Within Jurisdiction of Rampur Ft. Divn. in In-Principle
F/O M/s Gangdari Hydro Electric Power P. Ltd., Gamba House, South End,
Lane lv, Ph.-l, New Shimla
52. Const. of 5.00 MW Jari Small HEP in Favour of M/s Wil Power Proejcts, In-Principle
Near Himurja Office, Dhalpur
53. 4.5 MW Siul Baroti Small Hydroelectric Project in F/O M/s Siul Baroti Power Ltd., Churah Ft. Divn. In-Principle
54. Const. of 4.00 MW Jirah Small HEP in Favour of M/s Kapil Mohan Associates In-Principle
55. Const. of 5.00 MW Sumez HEP In-Principle
56. Const. of 5.00 MW Kuwarsi HEP in Favour of M/s V.B. Hydro Project Ltd. In-Principle
57. Const. of 5.00 MW Luni-ll HEP in Favour of M/s Sri Sai Krishna Hydro Energies Pvt. In-Principle
58. Diversion of 17.6857 HA of Forest Land for Construction of 130 MW Integrated Kashang - In-Principle
Stage Il & Il Hydro Electric Project in Favour of M/s Himachal Pradesh
Power Corporation Limited
59. Diversion of 6.7190 HA of Additional Forest Land (3.6502 HA Surface Rights In-Principle
and 3.0688 HA Underground Area) for Construction of Road To Surge Shaft,
Flushing Tunnel and Underground Access To Baspa HEP Power House From
Karcham Bridge in Favour of M/s. Jaypee Karcham Hydro Corporation Limited.
60. Const. of 5 MW Baner Sangam Small HEP Within Jurisdiction of Dharamshala & In-Principle
Dehra Ft. Divns in F/0 M/s Yogindera Powers Ltd.
61. Const. of 2.00 MW Manihar Small HEP in Faovur of M/s Bhuvneshwari Enterprises In-Principle
Shishamati Road, Dhalpur.
62. Diversion of 75.304 HA of Forest Land for Construction of 180 MW Bajoli-Holi in-Principl
Hydro Electric Project in Favour of GMR Bajoli Holi Hydor Power Pvt. Ltd. in
Bhermour Forest Division in Chamba Distt. of Himachal Pradesh.
63. Const. of 5.00 MW Balargha Small. HEP in Favour of M/s Sandhya HEP Balarha Pvt. Ltd. In-Principle
64. Const. of 70.00 MW Dhamwari Sunda HEP in Favour of M/s Dhamwari In-Principle
Power Company Private Ltd., Up 6 Nos. of Tranmission Poles Beyond Pole No. 25
To Pole No. 31 Upto Hpseb Control Sub Statation At Jhahari, in Favour of DIi Power (India) Ltd.
65. Const. of 9 MW Sarsadi-Il Small HEP in Favour of Aroma Colonizers Pvt. Ltd., Vpo Shamshi In-Principle
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66. Diversion of 61.4083 HA of Forest Land Being Diverted/Transferred in Favour of In-Principle
M/s Jsw Energy Ltd. for the Construction of 240 MW Kuther Hydroelectric Project
Within the Jurisdiction of Bharmour Forest Division, Distt. Chamba, H.P.
67. Const. of Shalvi (4.75 MW) in Favouar of Bla Shalvi HEP in Chopal In-Principle
68. Diversion of 4.7641 of Forest Land in Favour of M/s Jawala Hydro Power Pvt. Ltd. In-Principle
for the Construction of 5.00 MW Malanatop Small Hydro Electric Project Within the
Jurisdiction of Parbati Forest Division and Distt. Kullu, Himachal Pradesh.
69. Const. of 4.8 MW ALEO-II Shep in Favour of M/s Aleo Manali HEP In-Principle
70. Const. of 5.00 MW Suil-1l Small HEP in Favour of Kav Hydro Private Ltd. In-Principle
71. Const. of 5.00 MW Nanti Small Hydro Electric Project, in Favour of M/s Suryakantha In-Principle
Poltry's Pvt. Ltd., Prathipedu, A.P.
72. Const. of 9.6 MW Jeori Small HEP in Favour of M/s Technology House (India) Pvt. Ltd., In-Principle
73. Const. of 12 MW Upper Nanti HEP Within Jurisdiction of Rampur Ft. Divn. in In-Principle
F/O M/s Nanti Hydro Electric Pvt. Ltd., New Shimla
74. Const. of 20 MW Roura-Il Shep in Favour of M/s Roura Non Conventional Energey In-Principle
Pvt. Ltd., Chandigarh
75. Const. of 5,00 MW Swad Small HEP in Favour of M/s Micro HEP New Road Hamirpur In-Principle
76. Const. of 1.5 MW Surah Small H